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Before The Honble National Green Tribunal
Eastern Zone Bench, Kolkata

OA No. 121 of 2024

Nivtional Federation of Indian Road

Transport Workers &Ors,

......... Applicant
-VERSUS-
Union of India &Ors.
......... Respondents
IN.D.E.X
Sr. ~ Particulars of the Annexure Page No.
No. Documents
I | Affidavit —&
2 | LOA dated 06.08.2025 R-1 Z—/'G
3 | DRM/HWH's  letter  dud. R-2
1515
29.08.2023
4 |Copy of letter dated R-3 18—/ Z \*
11.08.2025 ' .

Place:- Kolkata
Date: tfoa| g !IQ: \Xw

Ashok Prasad. Advocate
Counsel for Respondent No. 4

Mobile: 9883069404
Fmail id: ashokadvhe@gmail.com
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Before The Hon’ble National Green Tribunal
Fastern Zone Bench, Kolkata

OA No. 121 of 2024

National Federation of Indian Road

Transport Workers &Ors,

... Applicant

-VERSUS-
Union of India &Ors.

......... Respondents

STATUS REPORT ON BEHALF OF THE RESPONDENT
NO. 4 DRM, HOWRAH DIVISION, EASTERN RAILWAYS

- FOR COMPLIANCE OF THE ORDER DATED 12.08.2025.
\MIU

\’J,&ios T RESPECTFULLY SHEWETH:
i ey un

! . 79111201

Moy

g oy oA Indis 2
7\

i Harinarayan Gangopadhyay, son of Shri Durgadas

- -I('dr;g(;padhyay, presently posted as a Divisional Commercial
Manager, Eastern Railway, Howrah Division, Howrah, do hereby

solemnly affirm and declare as follows:-

23 SEP 2025
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1. That 1 am well conversant with the facts and circumstances of
the case, and as such, I am duly authorized and competent to
swear this affidavit on behalf of Respondent-4, in the above

matter.

2. That I have read and understood the original application and
have been advised to traverse by way of this Counter Affidavit as

reply thereto.

)

- That have and except those which are matter of record and those
which are specifically admitted hereto the contents of the OA
that have not been specifically admitted hereunder or are a

matter of record be deemed denied.

~~4. That the deponent craves liberty to raise additional submission or
-~ m

5 {\-iﬂl regards to the State Board’s order dated 23.12.2022, It is
humbly submitted that the measures for combating the menace
of pollution as laid down by the Railway Board has been taken
up for implementation as directed by the Railway Board. These
include construction of boundary wall, construction of garland

drain, tree plantation, installation of water sprinkler, installation

23 SEP 2025
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ol Ambient Air Quality monitoring system and noise level
monitoring system ete, 10is further stated that the PPurchase order
for Ambient Air Quality monitoring system and noise Jevel
monitoring system has been issued by this division on 6" august
2025, Necessiry actions initiated so that the same can he
installed on or before 2™ week of November,

A copy of purchase order dated 06,08.2025 is annexed herewith

and Marked as Annexure R-1,

6. With regards (o the Para 7 of the affidavit dated 1 1.08.2025, it is
humbly submitted that, a mecting was held on 24.08.2023 at
Paribesh Bhavan, Salt Lake, between the Member Secretary,
WBPCB; Chief Engineer, Operation & Execution Cell;
ADRM/Admin/HWH;  Sr. DCM/HWH; and DCM/HWH,
wherein it was decided that Railway would execute all pollution
control works at the earliest and the matter of exemption from

Z
@“Hx U"‘ d\ypt)xlll()ll of Bank Guarantee would be considered in view of

Y/ rea. Mo Ti ern Railway being a Central Government entity. Thereafter
/ §11/2010 '
(* 75in” JPRMIIWH through a letter did. 29.08.2023 thanked the West
\2a\ govt of indle J <
VAN (’ﬂ gal pollution control board for exempting deposition of
o) N i /
I 1% Bank Guarantee.

The Copy of the said letter is annexed herewith and marked as
annexure A-2.
Fastern Railway is taking all necessary measures to ensure

timely execution of the above works and is committed to

23 SEP 202
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maintaining a hygienic environment at all siding premises,
including Dankuni Goods Shed. Further, it is known that such
kind of work is new for Railway and in Govt. organization there
are several steps/procedures have Lo be followed prior 1o
sanction of a work. It is also to be appreciated in Govl., system
for execution of a work, transparency has to be maintained by
awarding contract through open bidding, giving minimum notice
period and has to comply other statutory advices for which
sufficient time is needed.

It is also submitted that vide letter no. COM/GR/CTE-
CTO/WB/DKAE/HWH dated 11.08.2025 requesting 10 Member
Secretary, WBPCB for exemption from deposition of bank
guarantee for pollution control works at Dankuni Goods Shed.
A letter for the exemption of the bank guarantee dated

11.08.2025 is annexed herewith and Marked as Annexure R-3.

" 'in view of what has been stated hereinbefore,lt is respectfully
submitted that the application may kindly be disposed with
orders/ directions as deemed fit and proper in the facts and
circumstances of this case. The answering respondent may

kindly be exempted from personal appearance forthwith.

-

Divi
|. Comml. Manager
IE, BTaeT
Eastem Railway, Howrah.

23 SEP L0l
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VERIFICATION

Verified at Kolkata on this etsof September, 2025, that the

contents of the above affidavit are true and correct to the

best of my knowledge. No. part of it is false and nothing

material has been concealed therefrom.
ﬁ(y(
DEP T

dew TioTey HEI®

Identified by me
Divl. Comml. Managesd
Yora, Basl

A

Advocate

Eastem Railway, Howrah

med & Declared

Solemnly Affr ) i
N md%/\

K. P. MAZUMDRR, NQTARY
City Civil Ceurt. Calcutta
Reg. No 791112010 Govt. of Inche
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T3 BasTERN RAILWAY —

PURCHASE ORDER (NON-STOCK)

P.0O.No.: 15255003105271 dated 06-AUG-25

To, From,
VASTHI INSTRUMENTS PRIVATE LIMITED- | Office of Principal Chief  Materials
GUNTUR Manager

plot no 21 and 22 Phase IV Auto nagar,| Eastern Rallway, Fairlie Place
Guntur, Andhra Pradesh, India, 522002 Kolkata

( vcode::1072715 ) 700001
{ Industry type : MSE ) Ph.:03322316401 )

Ph.: 9154188674,917382708685 Website: hnns:ywwwiregs,gov.in[ﬁ@?@;‘: e
Email: vasthitenders@gmail.com Ok )

This is an auto-generated Purchase Order based on online tender decision.andio%%
being a tender committee case. ﬁ"tqfap;;ﬂ-

With reference to your Bid Id N0.18652073 dated 12/07/25 (LOA No. STORE? '5/ 152550038 / 1209709
dt.05-AUG-25) against this cffice Tender No.15255003B opened on 14/07/25, please deliver to the
Consignee(s) mentioned below, the under mentioned articles free of incidental charges subject to Indian
Railways Standard Conditions of Contract (Latest Edition) and General Conditions of Contract for the
Stores Department of this Railway and to the addendum to the same subject applicable to this Contract.

Total Order Value: Rs.4,83,21,000.00 (Rupees Four Crore Eighty-Three Lakh Twenty-One Thousand
only)
SVC :APPLICABLE, PVC :NOT APPLICABLE, Safety : NO, Option Clause : NOT APPLICABLE, Time

Preference : NOT APPLICABLE, Item Category : General
PLNo: Item Qty : 1 Nos. Inspection agency : Third Party Agency ( RITES
65001 L_TD-GURGAON )

Description Supply.Installation & Commissioning of Continuous Ambient Air Quality Monitoring
Stations along with Noise Monitoring Terminal with Three (3) years OEM onsite warranty for Tarakeswar.
(Warranty Period : Upto 36 months from the date of delivery.)

Basic Rate: Rs. 45,50,000.00 (Rupees Forty-Five Lakh Fifty Thousand only)

DELIVERY SCHEDULE ] Other
. PO Freight
Consignee Ordered| S.Tax/VAT Charges
Sr. | Commence | Complete Charges
F WAL UL Qy. !
CM/ 0 days 06/11/25 1.000

Item is required to be delivered on
most urgent basis at Sainthia, Chatra, GsT@

001 | Bardhaman, Rajgram, Srirampur, -

o
Tarakeswar, Dankuni and Bandel Goods
shed area within short period of D.P. as

s

Ry Wie,
793 11

14 R>7, per P.O.
W'x Item Qty : 1 Nos. Inspection agency : Third Party Agency { RITES
65002 LTD-GURGAON )
Description : Supply,installation & Commissioning of Continuous Ambient Air Quality Monitoring
Stations along with Noise Monitoring Terminal with Three(3) years OEM onsite warranty for Bandel.
(Warranty Period : Upto 36 months from the date of delivery.)
Basic Rate: Rs, 45,50,000.00 (Rupees Forty-Five Lakh Fifty Thousand only)
Digitally Signed by Sunny Sharma,
Dy.CMM/Sales
dycmms@er.rallnet.gov.in
for Principal Chlef Materials Manager,Eastern
Rallway

for and on behalf of the President of India

[PO.Key: 6422301; ;Autogenerated PO(non-
editable)]

79 SEP W1

Page 1/8
Scanned with OKEN Scanner




P.O.No.: 15255003
———

Lonsignee

105271 dated 06,

ASTERN AAILWAY {&(
5 :»unruns: _ORDER (NON-STOCK)

lll\/l llY ‘n( Hl l‘llll

: i
' Wm Qty : 1 Nos.
5004

) P f 4" ~
Commence | ¢ omplete Ordered| § TaxfAY yrges al’
SR OCM/ HOWRRT—— — | i |
ays ‘”r/”"' 1.000 [ !
Item is required to bie delivered on i ,'
most urgent basls at Sainthia, Chatra, GST G ; 3‘
Bardhaman, Rajgram, Stirarnpur, 16% |
Tarakeswar, Dankuni and Bandel Goods {
shed area within short period of D P as |
——— per P.O. ] Ji__ i
PL No : Item Qty : 1 Nos, 1'nspeclion agency : Third Party Ages
65003 LTD-GURGAON )

y Mo

Description : Supply.Installation & Commissioning of Continuous Amvbmr»t f\»lr OL;:T 'Earc »
Stations along with Noise Monitoring Terminal with Three(3) years OEM onsite warranty lor ham
(Warranty Period : Upto 36 months from the date of delivery.)

Basic Rate: Rs. 45,50,000.00 (Rupees Forty-Five Lakh Fifty Thousand only)

T DELIVERY SCHEDULE - | orme
PO Taxvat OO0 | char
. Ordered| 5.Tax Charges
Consignee Sr. | Commence | Complete Qty |
0days | 06/11/25 1.000
Item is required to be delivered on
most urgent baTms at Salr.1th|a, Chatra, GST @ B
003 | Bardhaman, Rajgram, Srirampur, 189 -

Tarakeswar, Dankuni and Bandel Gaods
shed area within short period of D.P. as
per P.O.

Inspection agency : Third Party Agency ( RITES
LTD-GURGAON )

,,—:mrpply,lnstallatron & Commissioning of continuous Ambient Air Quality Monite”
S
¢ v along with Noise Monitoring Terminal with Three(3) years OEM onsite warranty for Sainthia

tior
‘Sxd'(mmy perlod : Upto 36 months from the date of delivery.)
Basic Rate: Rs. 45,50,000.00 (Rupees Forty-Five Lakh Fifty Thousand only)
— | DELIVERY SCHEDULE ] T o
PO Freight .
Consignee Ordered| S.Tax/VA ' chav
St [ Commence | Complete Charges .
Qty. i L

Digitally Signed by Sunny Sharma
Dy.CMAySates

dycmms@er.railnet.gov.ie

for Principal Chief Materials Manager, Eastem

[PO.Key: 6422301; JAutogenerated PO(non- Railway

editable))

for and on behalf of the President of ind 2

sEp 00
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P O.No.: 15255003105271 dated 06-AUG-25

135

EASTERN RAILWAY

PURCHASE ORDER (NON-STOCK}

on prias HOWRAH
po4 B
TJarakeswa l
shed area withn s periog of D.P. a3
per P.O
PL No ¢ Itermn Qty : 1
65005

pescription

Siations along with Noise Monitoring Termina

& Commi

Supply Installation

(Warranty Period . Upto 36 months from the
Basic Rate: RBs. 45,50,000.00 [Rupees Forty-Five Lakh Fifty Thousand only)
DELIVERY SCHEDULE |
PO
Consignee _
Sr. | Commence | Complete
SR, DCI/ HOWRAH 0 days £/11/25 ] |
Itemn is required to be de |
|

ost urgent basis at $ain

Rajgram, S

b 0

u*

005 Edrdhgmgrv
Tarakeswar, Dankuni er Ba

shed area within shorl penod

per P.O

Inspection agency : Tnird

PL No ¢ Jtem Oty @ 1 Nos.
65006 LTD-GURGAON )
Description supply nstallation & Commissioning of Continuous Ambient

Stations along with Noise Momitoring Tel
(Warranty Period : Upto

te wam

OEM ons.

rminal with Three(2) yea
36 months from the date of delvery.)

Basic Rate:

Rs. 45,50,000.00 (Rupees Forty- Five Lakh Fiity Thousand only)

DELIVERY SCHEDULE

49}
Sr.

Ordered| 5.Tax/V

Qy.|

Commence | Complete

0 days 06/11/25 1.000
jtern is required 1o be delivered on

most urgent basls at Sainthia, Chatra
Bardhaman, Rajgrarm, Srirampur,
Tarakeswar, Dankuni and Bandel Goods
shed area within short perioc of D.P. as
per P.O

PLNo
65007

nspection agency : Thirg

LTD-GUHG/\ON )

Item Qty : 1 los.

sditahle)]

PO ¥ey: 6422301,

Digltally Signed by Sunny Sharma,
Dy.CMM/Sales

dycmms@er. raiinet.gov.n

for Principal Chlef Materials Manager.Eastern
Ratlway

for and on behalf of the President of India

Autogenerated POlnon-
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550031053, EASTERN RAILWAY N
1 dateg 06-AUG-25  PURCHASE ORDER (NON-STOCK)

My Instaliation & Commisoniog of Continmaue Amblont Al Quntlly—m

t Naise Monitoring e Minalwith Three(s) years OEM onalte warranty for Srlrampu,'
Periog Uplo 3¢

w 00 (Rupees Forty-Five Lakh Fifty Thousand only) ™

*menths fiom the date of dellvery.)
i
DELIVERY SCHEDULE - ot
: ' ) [ I — s— : Freight g
1 Lonsignee [ S— e 0
|

De“""'htion

U oSup
\'(J!:w,.3 !

Along w,
(Wary anty

A Char,
St Commence ( complete . Charges "')
T
SR.DCM/ HOWRAR 0days | 0W/11/25 1000 —
Item u.vmuiwu Lo be delivered on
most urgent basis at Sainthla, Chatra, GST @
Q071 Bardhaman, Rajgram, Srirampur, 18 % - N

Tarakeswar, Dankuni and Bandel Goods
shed area within short period of D.P, as
per PO

Item Qty : 2 Nos.,

PL No :
7216039001231

Inspection agency : Third Parly Agency (RIT;

LTD-GURGAON )
Supaly, Installation and Comimissioning of two (02) units of continuous Amblent Ajr Qui
orng Statiens along with Nolse Monitorl

19 Terminal at Dankuni with Three(3) years OEM one
warranty

Description

Manit

(Warranty Period Upto 36 months fram the date of delivery.)

Basic Rate: Rs 45.50,000 00 (Rupees Forty-Five Lakh Fifty Thousand only)

PO DFLIVERY SCHEDULE Freight e
Cansignee S e E— " Ordernd| S Tax/VA Charg
St | Commence | Complete Ordered) 5.T¢ Charges |
Qty.
SR. DCM/ HOWRAH ' Odays | 0611725 2.000
N A I ;‘\\ ltem is required Lo be delivered on
< L 7 A most urgent basis at Sainthla, Chatra, .
O . GST @
x 6\ 008 ardhaman, Rajaram, Stirampur, 18 % - -
* L ° Tarakeswar, Dankuni and Bandel Goods '
A : <o P Q shed area within short period of D.P, as
P23\ Gom: f‘" Jl X per P.0.
=\ OtheqnYetms and Conditions —
. ‘.’\_,—"I mémbnatnuu

2 tMode of Despatch By Road/Rail.

3 Pay

‘ment lerms §0% payment shall be made
suppliers challan certified by
nheminated inspe:

on recelpt of the items in satisfactory condition, “9“:
consignee gazetted officer, and Inspection certificate issued by *

N hd
Cction agency. Balance 20% payment shall be made after successful installat®
commissioning and acceptance of the e

s 1)
quipment by consignee subject to submission of BJ,
G tee for 10% of the contract value for warranty obligations, valid beyond 6 months pend
warranty.
|
|

Digitally Signed by Sunny Sharma,
Dy.CMM/Sales

dycmms@er.ralinet.gov.In

for Principal Chlef Materlals Manager,Eastern
Railway

for and on behalf of the President of Indla

(PO Key: 6422307,

Autogeneratey PQ(non-
editable)]

Page 470
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P .
‘0.No.: 1525500310527 dated 06-AUG-25 PURCHASE ORDER (HON-STOCK)

4 Standard Governmg Conditions (1) IRS Conditions of Contract: The cantract shall
latest version (along with all correction slips) of IRS conditions of contract, ang all otnes terrms 309
conditions Incorporateq in the tender documents. (2)General Conditiung of Cortract. Tne cortrac

sl of G6ne:

shall be governed by latest version (along with all correction ships, of Geners

e gryerned Uf

Conditioes of Counteact

of Eastern Railway | and all other terms and conditions (CorpoOraten i, “ne tenser 6500
5 Statutory Variation Clause Statutory Variation in taxes and dutics, or frest mposition of tases a04
duties by State/ Central Governments inrespect of the items stip: in the contract (3ng ndk the
raw materials thereof)., within the original delivery period stipulated o the oortract, oF 1550
unconditionally extended delivery period shall be to Railways' arcount Only such 43
admissible which takes place after the submission of bid. No clairn or it ¢
respect of existing tax/duty will be accepted unless the tenderer has
rate of tax/duty considered in his quoted rate. No claim on account of S12T807y Yar
admissible on account of misclassification by the supp!
6 Warranty Clause Warranty/ Guarantee: 3 Years from the
7 Marking Clause Mfg. year, month name must be mentic
as per feasibility at an appropriate place on material or pa
structural stability of component/ materizl.
8 GST For claiming payment of Supplies:- i} Payment of

Input tax credit benefit if any accrued should be p
price or else the following certification should accompan
benefit has accrued on material invoice/billed for, that can
submit the invoice/bill clearly indicating the approprizt
supported documentary evidence. iv) Firm should zlso give
credit benefit, if becomes available to supplier, the szme sha
any undue delay.

9 Make/Brand Vasthi

10 Local Content 60%

Demonstration Demonstration and Training: The

machine and shall fully and adequately train tne operator

free of cost.

.
(=

=
[N)

Inspection Inspection by TPl at manufacturer premi
VASTHI INSTUL:f TS PVT LID Village/Town GUNTUR Bl
City GUNTUR State ANDHRAPRADESH District GUNTUR, Pin

=
//@ ‘"j‘{gelﬁrkg Prove out, installation and cemmissioning must be cor =
. 1 AP@Zmon will be done an the basis
t —
. "'u;ls-&yrn an RTGS/NEFT
iy ": K £ No: 5020002230417
1 _,bﬂ"""nrsc C#ge: HDFCO000183; Bank Name: HDFC BANY Bank 5-87-90, Mair R Lakshrms puracr
\ %e}ln’mr Andhra Pradesh, India, 522007
N \ of Security Money submitted by tne firm ar e

16050 submitted vide Fixed Deposit Receipt Num
ty - C5-FEB-26
17 Instructions to consignee: Non Stoc
Receipted Delivery Challan (if applica

(PO Key: 6422301, Autogenerated PO(non-
editagle}]

AnyScanner



1\58 EASTERN RAILWAY 7N

P.O.No.: 15255003105271 dated QE-AUG-25 PURCHASE ORDER (NON-STOCK)

18 Instructions to suppliers

Q) Payment will be made against e-Hilis Dartally staned a-iills should be submitted througly g,
¢ &

for cla

b) It

g payment against supplios,

is advised to generate ‘e-Dispatch Note' through IREPS while dispatching the materjy,
consignee.

) Inspection by inspection agency as mentioned in ¥l spection Agency field In the Purchase oy,
manaateny. Any other insoection AgONCy meationad i contradiction to the same, either Iny

‘Inspection clause® condition or m "Other remarks® condition, 18 to be ignored Any Lhilmk

inspection clause shall be carried out threugh medification in “Inspection Agency” fleld only iy,
‘Modincation Advice” to Purchase Ordet Any such moaification through "Others” field or "Remy,
shall be ignored.

— S . -

—

Please acknowledge receipt of this purchase orden

DEMAND DETAILS

o o Q
PL No | Consignee Al Demand No. & Date Allocation Value
: [ Bill Passing Officer St
BILL PAYING OFFICER : SR.DFM/HWH (32002) - IPAS AU Code: 0202-CR ( PO Cont.No.1355 )
SR. DCM/ HOWRAHK, ER-012014-24-00058
65001 ER 001 dt. 04/12/24 20534704 53,69,000!
St.DCM/HWH (UWID:020253231026)

-

UWID: 020253231026 Description: BarddhamanUpgradation & modernisation
Barddhaman Goeds Shed under Sr. DEN (2)/HWH

Accrual Accounting Code:
Track Fittings

GST ITC Flag: T4 Description:Full ITC (In
supplying taxavle goods or services)

2053472808 Description: 2053472808-CWIP-Ot*

Put goads or services used exclusively *

SR. DCM/ HOWRAH, ER-012014-24-00058 !
ER 003 dr. 04/12/24 20534704 53,69,000°

4 Sr.DCM/HWH (UWID:020253231026)
—

UWID: 0202532310268 Desecrliption: BarddhamanUpgradalion & modernisation
Barddhaman Goods Shed under Sr. DEN (2)/HWH

Accrual Accounting Code: 2053472808 Description:
Track Fittings

GST ITC Flag: T4 Descriptian:Full ITC
supplying taxable goods or services)

2053472808-Cwip-0th

(input goods or services used excluslvely ¥

Digitally Signed by Sunny Sharma,
Dy.CMM/Sales

dycnms@er.railnet.gov.in

for Principal Chief Materials Manager,Eastern
Railway

for and on behalf of the President of ndia

[PO.Key: 6422301; ;Autogenerated PO(non-
editable)]

anne 3 i anne
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EASTERN RAILWAY
p.0.No.: 1525500310527 y.1aq 06-AUG-25
p—— ]

PURCHASE ORDER (NON-STOCK)
SR. DCM/ HOWRAH, ER-012014-24-00058
% 65003 ER dt. 04/12/24 20534704|  53,69,000.00
SFVDCM/HWH (UWID:O20253231026)
e e
UWID: 020253231026 Description: BarddhamanUpgradation & modernisation of
Barddhaman Goods Shed under Sr. DEN (2)/HWH
Accrual Accounting Code: 2053472808 Description: 2053472808-CWIP-Other
Track Fittings
GST ITC Flag: T4 Description:Fyl| ITC (Input goods or services used exclusively for
supplying taxable 900ds or services)
SR. DCM/ HOWRAH, ER-012014-24-00058 |
85004 ER 004 dt. 04/12/24 20534704|  53,69,000.00
Sr.DCM/HWH (UWID:020253231026)
UWID: 020253231026 Description: BarddhamanUpgradstion & modernisation of
Barddhaman Goods Shed under Sr. DEN (2)/HWH
Accrual Accounting Code: 2053472808 Description: 2053472808-CWIP-Other
Track Fittings
GST ITC Flag: T4 Description:Full I1C (Input goods or services used exclusively for
supplying taxable goods or services)
SR. DCM/ HOWRAH, ER-012014-24-60058 '
65005 ER 005 dt. 04/12/24 20534704 53,69,000.00
Sr.DCM/HWH (UWID:020253231026)
WID: 020253231026 Description: BarddhamanUpgradation & modernisation of
LBXrddhaman Goods Shed under Sr. DE (2)/HWH
“rual Accounting Code: 2053472808 Description: 2053472808-CWIP—Other
N T‘f’% Fimnlgs T4 D ipti Full 1ITC (I
ITC Flag: escription:Full [T n
ew. g

GsT Put goads or services used exclusively for
#[ying taxable goods or services)

e NV/4
\? %r 3 - &%//
" ey g
SR. DCM/ HOWRAH, J ER-012014-24-00058
00

65006 ER dt. 04/12/24
Sr.DCM/HWH (UWID:020253231026)

20534704 53.69,000.00

UWID: 020253231026 Description: BarddhamanUpgradakion & modemisation of
Barddhaman Goods Shed under Sr. DEN (2)/HWH

Accrual Accounting Code; 2053472808 Description:
Track Fittings

GST ITC Flag: T4 Description:Full ITC (
supplying taxable goods or services)

2053472808-C\V1P»0th€!

Inout goods or services used exclusively for

Digitally Signed by Sunny Sharma,
Dy.CMM/Sales

dycmms@enrailne(.gav.&n
for Principal Chief Materials M

anager,Eastern
[PO.Key: 6422301; :Autogenerated PO(non- Railway
editable)) for and on behalf of the P

resident of India

23 SEP WD
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S DCHMHWH

S DCMIHWH

EASTERN RAILWAY
PURCHASE ORDER (NON~STOCK)
ER-012014 24-00058
(7 04/12/24
(‘J‘f/iD'OZU?53ZBIU26)

—_—

SHCLCH) HOWRAH,
R

20534704 53,69, ‘

UWIR - 020253231026 Descringg ar
ntion: BarddhamanUpgradas i

Barddharman Goods Sheqd under Sr, DEY (2)IHVIH el rnodermsatm
Accrual Accounting Code: 205347

: 12808 Description: 3
Traek Fittings cription: 2053472808-Cyip.q, ,\)\
GSTITC Flag: T4 Description Full (7c ¢ !
supplying taxable goods or services)
SHCDCY HOWRAH,
ER

Input gaods or services usad exclusively,

ER-012014-24-00055

at, 27109724 20534704| 1,07,38,000
(U410:020253231017)

UWID: 020253231017 Description: Dankuni - Poflution Control related wiorks

Dankuni Geods-shed under Sr. DEN 2/HWH.
Accrual Accounting Code: 2053472808 Description: 2053472808-CWIP.0L-M/N
Irack Fittings gt .8
GSTITC Flag: 14 Description Full (TC (Input goods or services used exclusively*
supplying taxable goods or services)

TOTAL: 4,83,21,000
Consignee Pastal Address Contact Nos.
02012014 SH., DCH/ HOWIRAR
S, DCM/ HOWRAH Commercial Branch, 4th Floor, Eastern Railway, New
o complex bullding , Howrah , Howrah
Digitally Signed by Sunny Sharma,
Dy.CMM/Sales
dycmms@er.railnet.gov.in
for Principal Chief Materials Manager,Eastern
(PO.Key: 6422301; :Autogenerated PO(non- Railway
dil'abl“)] for and on behalf of the President of India
[
m 1, Consignees, 2. Inspecting Authority
' 3. Hill Passing Officer 4. *Eill Paying Officer

6.G5T  Jurisdictional  Officer:
(Deslgnation: DCTO,
Address:  PEDDA  KAKANI,
GUNTUR, Andhra Pradesh, Indla,
522001,

Emallld: info@vasthi.com)
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Ollies 2o, (522) 2443392,
No COMGRICTO-CTEAVDIDKAE/Hyy4 atn 95.05.005%
Nember Secretary, .
west Bengal Pollulion Control Board,
Govt of West Bengal,
parbesh Bhawan,
10A. Block-LA, Seclor-lil,
. Bighannagar, Kolkata- 700106,
. Sub:- Regarding compllance to the directions given by WEPCE

regarding dust pallution at Dankuni Goods Shzd.
Ref:- t) WBP'CB t4emo no, 9(;4-21.11‘/«1?9/0&5/2912 Py gic.z.2.
ii) Meeling held at your office on 24,02.2027.

Dear Sir,

| convey my sincere thanks for spzring tm
meeting with Easlern Railway/Hovrah Division m
Railway Managet/Admin. Sr. Divisional Commercizl 1
Commercial Manager/Howrah on 24.08.2022.

W

Furthermore, "you have bezen kind _,er‘c_v;l-w o
deposition of Bank Gauranlee kee€ping in view (hal Ez
., Govermment Entily. : '

Regarding pollulion control mezsures e hzve
£ioposing a ywork of Rs. 2.2 crores in Financial Year 202
Worrs:- "

1) Civil Works (Installation of Dust Screen Walls, Foggar st
Plantalions, Drainage syslem etc.):- Rs. 1.57 -C(o.res_ ‘
2) Olher Works (Installation of 2 AAQ Menilering Syst

23 SEP 2025 . th OKEN Scanner
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EASTERN RAILVILY
HOWRAH DIvision

VAL 8, e
'\\‘5? o (f‘);] Vince ur oy, Divisional Commercia) Manager,
G S 1 Eastern Railviay /Hysn
Rt Howrah— 711101
' No. COM/GR/CTE-C TO/WB/DKAE /11w Dated 11.08.2025

Member Seeretary

West Bengal Pollution Control Board

Paribesh Bhavan, Sale Lake

Kolkata — 700 098

Sub: Request for exemption from deposition of Bank Guarantec for pollution control works 21
Dankuni Goods Shed

B letter no. 2148(01)-1M-11/2009 (Pt-V8) dated 23.12.2022
letter no. 10703(2)-1M-11/2009 (Pan-X11) dated 18.03.2025
.\ letter no. 2243L/WPB-G(I1) 2024 dated 15.07.2025

guarantee of 320,00.000/- as an assurance to comply with the Board’s dir

environmental norins.

i ] 3 at Paribesh Bhavan, Sali Lake. ¢
is ting was held on 24.08‘2023' at Pari i
s regagd: :):;i? gWBPCB; Chief  Engineer, Opcra.no_n & Exe?u .
‘\'!‘3”“’@1" ‘Lc'l: \\’I'-I" Sr. DCM/HWH: and DCM/HWH. wherein it was deC{dec that Raih
ADRM/Admin/ i llution control works at the earliest and the matier of exemption from
“;'QUH. 'exec‘?eBaﬂnk %qurantce would be considered in view of Eastern Railway being 2 Cenirz!
cposition of Ba a
Government entity.
ion-r d works are 1o be completed by
. . f 1I), all pollution-relate ar pleted by
As per the latest (?Ire,cmlie(gle]owizg works, sanctioned _under PI—_X—:_\ at a total f"‘fl,‘zl ?‘_45’_
e Acgglgmgoz;er' 71.24 Cr, Elec(G): 20.39 Cr) vide sanction dated 19.10.2023, are in
crore (Civil: T1. I, AL

progress:

Scope of Work:

. -reen Wall . . y )
i fo ffoll?ru ;txiz-t)/pe dust suppression Fogger Cannons
Installation o :

Three tire Tree Plantation Noise Monitoring Systems

I.
2
3. )
+ Installation of two AAQ &

23 SEP 2025
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Current Status;

Contractual works (Civil): First LOA issued on 14.11.2024 and second LOA on
25.03.2025. Due (o contractor failure, retendering was undertaken. Original bid opened
on 01.07.2025 and negotiation bid on 05.08.2025. TCM is under preparation. Work wil
be executed shortly afier issuance of LOA.

Pro‘curemcnt .Of AAQMS and Noise Monitoring Systems completed through CMM/ER
Office. LOA issued on 06.08.2025(Copy enclosed).

linslc.m Railway is taking all necessary measures to ensure timelv execution of the above works
and is committed to maintaining a hygienic environment at all siding premises, including
Dankuni Goods Shed. Further, it is known that such kind of work is new for Railway & in Govt
organization there are several steps/procedures have to be followed prior to sanction of a work. It
is also to be appreciated in Govt. system for execution of a work, has to maintain transparency

by awarding contract through open bidding, giving minimum notice period and has to comply
other statutory advices fro which sufficient time is needed.

In view of the above progress and the fact that Eastern Railway is a Central Government entity
undertaking pollution control works in compliance with WBPCB directives, it is requested that
the requirement for deposition of the Bank Guarantee of 220,00.000/- may kindly be exempted

This is for your kind consideration and necessary action please.

{
Ty
Divisional Com Manager
for Sr. Divisional Commeycial Manager
Eastern Railway, Howrah

\)\&\'\ ot €
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